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Title: Regarding conduct of Members in the House.
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SHRI GURUDAS DASGUPTA (GHATAL): Sir, I also join my senior colleagues in saying that this Parliament represents the
broad spectrum of the public opinion. There is bound to be serious difference of opinion; there is bound to be serious
difference with regard to attitude towards problem that the nation is facing. In such a situation, we believe we should
tolerate each other; we should respect each other; and we should maintain highest standard of dignity in the House.
Considering the observation that has been made by the hon. Speaker, I think, Comrade Basu Deb Acharia should find it
reasonable to put an end to the matter once and for all.

DR. M. THAMBIDURAI (KARUR): Mr. Deputy-Speaker, Sir, yesterday this unpleasant incident took place. Whatever
happened has happened. Due to the importance of the proceedings of the House, I would request Shri Basu Deb Acharia ji
to accept the suggestion made by the Speaker of the House. The Speaker of the House has already observed that let it be
closed, and I would request him to cooperate with us in conducting further proceedings of the House.
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SHRI ARJUN CHARAN SETHI (BHADRAK): Mr. Deputy-Speaker, Madam Speaker has already observed in the morning that
we are all here to observe the precedents, the traditions of the House and also the dignity of the House. She has appealed
to all of us that we should restrain ourselves while speaking and also while pointing out anything which is not nice and
which will go against the dignity and decorum of the House.

So, I also, on behalf of my Party, Biju Janata Dal, would request Shri Basu Deb Acharia ji to accept the observation of
Madam Speaker, and we should act in @ manner which will not only enhance the decorum of the House but we should also
follow the precedents as well as the traditions of the House.

With these words, I would like to appeal to my hon. friend, Shri Basu Deb Acharia to accept whatever Madam Speaker has
observed in the morning.

DR. N. SIVAPRASAD (CHITTOOR): Sir, please allow me to speak. ...(Interruptions)
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MR. DEPUTY-SPEAKER: Your leader has also already spoken.

DR. N. SIVAPRASAD : Sir, I am a new comer to this House. Please allow me to speak...(Interruptions)

MR. DEPUTY-SPEAKER: Please sit down. Now, Shri Basu Deb Acharia.

SHRI BASU DEB ACHARIA (BANKURA): Mr. Deputy-Speaker, Sir, I am grateful to the hon. Speaker for the observation she
has made today morning by disapproving the behaviour of the Member and also observed that the behaviour was
unbecoming of a Member of the House.

In deference to the wishes expressed here by the leaders of various political parties, this chapter may be closed now, and
normal functioning of the House can now be started.

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Sir, I may be given a chance to speak.
MR. DEPUTY-SPEAKER: The matter is over now. He has already said it.
...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE (SHRI DINESH TRIVEDI): Sir, he has a
right to speak.

SHRI SUDIP BANDYOPADHYAY : I have a right to speak...(Interruptions)

SHRI DINESH TRIVEDI: He has a right to speak, because he is saying 'misbehaviour of the Member.' The Member has not
misbehaved...(Interruptions)

SHRI BASU DEB ACHARIA : I referred to the observations of the Speaker. It is not my observation...(Interruptions) It is not
my comment...(Interruptions)

SHRI DINESH TRIVEDI: On the contrary, they misbehaved...(Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record.

(Interruptions) 3€;*



SHRI SUDIP BANDYOPADHYAY : What I said in the morning was that 'if any of my comments are found to be
unparliamentary in the proceedings, I am prepared to apologize to this House.'

SHRI BASU DEB ACHARIA : It is the ruling of the Speaker...(Interruptions)
MR. DEPUTY-SPEAKER: The Speaker has already ruled.
SHRI DINESH TRIVEDI: Why are they interrupting?...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : Sir, I fully accept the ruling of the Speaker, which she deliberated from the Chair. But
nobody should try to score over it. I know the etiquette of parliamentary democratic system. I know how to behave on the
floor of the House. I should not learn it from the CPI(M) political party as to how to behave on the floor of the
House...(Interruptions)

I accept the ruling of the hon. Speaker.
SHRI BASU DEB ACHARIA : Why is he making such observations? It should not go on record...(Interruptions)

MR. DEPUTY-SPEAKER: Please cooperate.



